o BT PERLISTID T DATF IT STOTION 3(ii) OF "% G47EITS OF INDIA

GOVERRMDTT OF IMDIA
(TEVEILR WING) :'
NEW DETFI, the Tih Febyuary,1977,

e o

NOTIFICATION
(T Crai-TAL)

NO.1849 (F.N0* 203/16/77~ITA,IT) ¢ It is herchy notified for gemeral
information that the institution mentioned below fhas been approved
by Indian Council of Medical Research, New Delhi,] the prescribed
authority for the purposes of clause (ii) of sub-wection (1) of
Section 35 of the Ineome-tax Ach, 1961 for rescafeh purposes cnlye

NS TETUTION
VN TATA MEMORTAL CENTEI, P/AREL,BOMBAY,

fhis notification will bhe effective for a|period of two
years from the date of this notification,

sd /-
(3.p,sH/THL)
DEPUTY SECTRTIRY 70 THR| GOVERNMENT CF INDIA

Copy forwarded to i

i, 211 Cormissioners of Income—iaxz, (2 copies).
2, Director of Inspection (Incore-tax & Audit)/ Investigetion/
 Tesearch & Statistics/Publicstion and Public flelations, New Delhi.
3, Directorate of O&M Serviees (Income~tax), Ish Floor, Aiwam-e~
Ghalidb, ¥ata Serdri Lane, New Delhi~d,

4, Indian Couvmcil of Medical Research; Medical
Tost Bozx Mo 4308 New Delihi-~ii00L6 with refer
Nonia{az/'f&m.ll dated 20th January, 1977,
Party,: o ’ ) -

5, Corptroiler % Auditor General of India, {20 dopies)s

6, Bulletin Section of D.Y.(R.5.%F) Mew Deihl. 5 copies),

clave, (Ansari Meger),
ce to their letier
ith 1 spare copy fer the

¥ Cl.
(7. P, STopMA)
N DATUTY SECTATARY 70 TJE GOVERIMENT CF IIDIA
AUBACRISTD FOR ISSUE

1
_ NO, OC/IFA
-1 “’?V.‘ Ty . .
M'QDVZ‘?&!M@N&?) i

£SSTSTANT DISHCTOR OF DSTTCTION
DITRCTORATE CF INSTECTIGH (RSar).

* SHARMA %

1/i618/424/Ts¥/77.
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